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pricing reforms with premium for difficult areas, grant of marketing freedom for gas
produced from difficult areas, National Data Repository, easing out rigidities in the
exasting Production Sharing Contracts (PSC), transparent and clear policy for grant

of extension of PSCs of small and medium sized discovered blocks.

The demand for petroleum products is projected to increase with a compounded
annual growth rate (CAGR) of 4.3% in the next three years to 220 MMT in 2020, as
per the Report of the Working Group on enhancing Refining Capacity by 2040. The
major reasons for this growth include, inter alia, increasing share of manufacturing
in GDPE, thrust on infrastructure spending, growth in disposable incomes leading to
higher purchase of automobiles and mechanization of agriculture. Present refinming
capacity in the country is adequate to meet the domestic demand of POL products

{except LPG and lubricants) and some of the products are also being exported.
Crash of ONGC helicopters ferrying officers from Mumbai

F3796. SHRI HARTVANSH: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

{a) the number of helicopters which crashed in recent years carrying ONGC

officers from Mumbai;
{b) the number of officers who died therein; and

{c) the company to which these helicopters belonged and the facts which came

forth in investigation reports thereon?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) to (c) A Pawan Hans Helicopter operative under contract with ONGC
had crashed in the Arabian Sea on 13th January, 2018, while carrying five ONGC
officers on board from Juhu Helibase, Mumbai to Mumbai Offshore. All five ONGC
officials onboard died in the crash. Aircraft Accident Investigation Bureau (AAIB)
under Ministry of Civil Aviation is investigating the helicopter accident as per the

Aircraft (Investigation of Accidents and Incidents) Rules 2017.
Shifting to gas based economy

3797. SHRI AJAY SANCHETI: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

{a) whether Government has embarked on a plan to shift to a gas based economy

in the near future;

T Original notice of the question was received in Hindi.
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(b) if so, the details thereof, and
{c) the progress made so far completion of national gas grid is concerned?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRT DHARMENDRA
PRADHAN): (a) and (b) Natural gas is one of the cleanest and most environment
friendly fuels having extremely low Carbon Dioxide emissions compared to other fuels
like coal and oil. In order to make India a Gas Based Economy, the Government has
put the thrust in increasing the availability of natural gas by enhancing the domestic
gas production, encouraging the import of Liquefied Natural Gas (LNG), completion
of national gas grid and speedier roll out of City Gas Distribution (CGD) network
in the country. The Government has taken the following steps to make India a gas

based economy:—

(1) Development of Gas Sources either through Domestic gas Exploration
and Production activities or through building up facilities to import
natural gas in the form of LNG,

(i) Development of Gas Pipeline Infrastructure and Secondary distribution
network.

(ii1) Development of gas consuming markets like Fertilizer, Power, Transport
and Industries etc.

(iv) Government has implemented Fertilizer Gas Pooling Scheme which has

encouraged the utilization of installed Fertilizer Units in the country.
Further, the Government has taken several steps to enhance domestic natural gas
production through several policy imtiatives such as:—
(1) Margmal Field Policy-Discovered Small Field Policy
{(11) Uniform Licensing Policy-Hydrocarbon Exploration and Licensing Policy

(iil) Policy for Grant of Extension to small and medium sized discovered
fields

{(iv) Policy for Marketing Freedom for Gas Produced from Deepwater and
Ultra Deepwater areas etc.
(v) Government has granted marketing, including pricing, freedom for the

gas produced from difficult areas.

{v1) Marketing freedom has also been provided under Discovered Small Field
bidding round as well as under Hydrocarbon Exploration and Licensing
Policy (HELP).

{c) The Government is committed to develop natural gas pipeline infrastructure

across the country. The existing natural gas pipeline infrastructure is approximately
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16788 Km. Details are given in the Statement-I (See below). The Government has
envisaged to develop additional 12583 Km gas pipelines as part of National Gas
Grid and to increase the availability of natural gas across the country. The list of
approved natural gas pipeline projects which are under development is given in the
Statement-1 (See below).

Further, in order to develop the national gas grid, the Government has taken a
decision to provide a capital grant of ¥ 5176 crore (i.e. 40% of the estimated capital
cost of ¥ 12,940 Crore) to GAIL for development of a 2539 Km long Jagdishpur-
Haldia/Bokaro-Dhamra Gas Pipeline (JHBDPL) project, popularly known as the
“Pradhan Mantri Urja Ganga” of Eastern India. GAIL has also been entrusted to
develop Baraum (Bihar) - Guwahati (Assam) pipeline as an integral part of JTHBDPL
project which will connect North Hast region with the National Gas Grid. During
Advantage Assam Global Investor Summit 2018, at Guwahati on 3rd February, 2018,
five CPSEs ie. ONGC, OIL, GAIL, TIOCL and NRL have signed a MoU for formation
of a Joint Venture Company to develop a Gas Gnd in the North-Eastern Region.



Details of Existing Natural Gas Pipeline in the country

Statement-1

Sl Natural Gas Pipeline Entity Capacity Length  States through

No. (MMSCMD) (Km.)

1 2 3 4 5 ¢

1. Hazira-Vyjaipur-Jagdishpur-GREP (Gas GAIL (India) Limited 57 4658 Uttar Pradesh, N
Rehabilitation and Expansion Project)- Rajasthan, Gujs
Dahej-Vijaipur HVI/VDPL

2. Dahej-Vijaipur (DVPL)-Vijaipur-Dadri GAIL (India) Limited 54 1119 Uttar Pradesh, ©
(GREP) Upgradation DVPL2 and VDPL Rajasthan, Gujs

3. Uran-Trombay Oil and Natural Gas 6 24 Maharashtra

Corporation Limited

4. Dahej-Uran-Panvel-Dhabhol GAIL (India) Limited 20 875 Gujarat, Mahar:

5. Apgartala regional network GAIL (India) Limited 2 61 Tripura

6.  Mumbai regional network GAIL (India) Limited 7 129 Maharashtra

7. Assam regional network GAIL (India) Limited 3 8 Assam

8. K.G. Basin network (+RLNG+RIL) GAIL (India) Limited 16 881 Andhra Pradest

9. Gujarat regional network (+RINGHRIL)  GAIL (India) Limited 18 671 Gujarat

10. Cauvery Basin network GAIL (India) Limited @ 278 Puducherry, Tar

11.  Dukli Maharajgan; (Earlier-Agartala) GAIL (India) Limited 0.26 52 Tripura

12.  Rajasthan regional network GAIL (India) Limited 2 152 Rajasthan




1 2 3 4 5 ¢
13. EWPL (Kakinada-Hyderabad-Uran- Reliance Gas Transportation 80 1469 Andhra Pradest
Ahmedabad) Infrastructure Limited Maharashtra, T
14 GSPL's Gas Grid network including spur Gujarat State Petronet 43 2600 Gujarat
lines Limited
15. Hazira-Ankleshwar Gujarat Gas Company 5.06 732 Gujarat
Limited
16. Dadri-Panipat Indian O1l Corporation 95 140 Haryana, Punjal
Limited
17. AGCL's Assam regional network Assam Gas Company 2.428 10473 Assam
Limited (3 pipeline
sections)
18.  Dadri-Bawana-Nangal GAIL (India) Limited 31 835 Punjab, Haryans
Uttrakhand, De
19.  Chhainsa-Jhajjar-Hissar GAIL (India) Limited 35 265 Haryana, Rajas
20. Dabhol-Bangalore GAIL (India) Limited 16 1097 Maharashtra, K
21. Kochi-Koottanad-Bangalore-Mangalore*® GAIL (India) Limited 6 41 Kerala, Tamil N
UT of Puduche
Shadol-Phulpur Reliance Gas Pipeline Ltd 5 1302 Madhya Prades
(RGPL) Pradesh
Totar 428 16788

* Partly Commissioned.



Statement-IT

Details of ongoing/approved Natural Gas Pipeline in the country

Pipeline Entity Length Year of Scheduled State through w
(Kms.) Authorization completion
2 3 4 5 6 7
Jagdishpur-Haldia and Bokaro- GAIL 2655 2007 and 2016  Dec., 2020 Uttar Pradesh, Bi
Dhamra West Bengal an
Barauni-Guwahati GAIL 750 2018 To be Bihar, West Bern
developed as and Assam
an integral
part of
JHBDPL
Kochi-Koottanad-Bangalore- GAIL (India) 879 2007 Feb., 2019 Kerala, Tamil N
Mangalore{Ph-1T) Limited Karnataka
Bhatinda-Jammu-Srinagar GSPL India 725 July, 2011 Dec.. 2017 Punjab, Jammu
Gasnet Limited
Mehsana — Bhatinda GSPL India 2052 July, 2011 Dec., 2017 Gujarat, Rajasth:
Gasnet Limited and Punjab
Mallavaram-Bhopal-Bhilwara GSPL India 2042 July, 2011 Dec., 2017 Andhra Pradesh

via Vijaipur

Transco Limited

Chattisgarh, Ma
Maharashtra and




1 2 3 4 5 6 7
7. Kakinada-Vizag-Srikakulam AP Gas 391 August, 2014 2017 Andhra Pradesh
Distribution
Corporation
8. Nellore-Vizag-Kakinada IMC Ltd 525 December, 2017 2021 Andhra Pradesh
9 Ennore-Nellore Gas Transmission 430 May, 2015 2017 Andhra Pradesh
India Pvt. Ltd.
10.  Ennore-Thiruvallur-Bengluru-  Indian Oil 1385 Dec., 2015 2018 Tamil Nadu and
Puducherry-Nagapatinam- Corporation Ltd.
Madurai-Tuticorin
11.  Jaigarh-Mangalore H-Energy Pvt. Ltd. 749 July, 2016 2019 Maharashtra, Goa
Totan 12583




